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23-08-2017 - CP No. 316/KB/2017 - Swastik Projects Pvt. Ltd. Vs. ROC, West Bengal

ORDER

The Ld. Counsel for the petitioner is present. There is no representation from the side
of Registrar of Companies, West Bengal.

The report from ROC, WB has not yet received. The ROC, WB is directed to file his
report within seven days.

The Ld. Counsel for the petitioner submits that he is in need of documents presented
before the ROC, WB under the Fast track Exit Scheme.

Heard the petitioner. The ROC is directed to produce the documents filed with regard
to Fast track Exit Scheme, along with his report within seven days. Cxopy of the order
is to be communicated to the ROC, WB by E-mail/Speed post through the petitioner.
The Registry is directed to handover a copy to the petitioner today, itself.

List the matter on 08-09-2017.
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MEMBER(J)



